diT EMNO4 2 COUR T NO 8 SECTI ONIV B

SUPREMECOIRTOFI NDI A
RECORDOFPROCEEDI NGS
Petition(s) for Special Leave to Appeal (CGvil) No(s).1 6 796/ 20014

(From the judgenent and order dated 23/ 04/ 2004 in CWP No. 11 208/ 200 3 of
The HGH COUR T OF PUNJ AB & HARY ANAATCHANDI GARH

RA J DULA R | Petitioner(s)

VER SUS
STATEO- HARY A N A AND ORS. Respondent ( s)
(Wth office report )

Date: 20/ 1 0/ 200 8 This Petition was called on for hearing today.

CORAM
HONBLEM JUSTI CERV. RAVEENDRAN
HONBLEM JUSTI CEJ M PANHAL

For Petitioner(s) M. D.S. Bali, Sr.Adv.
M. Rajesh Shar ma , Adv.
Ms. Shalu Shar ma , Adv.

For Respondent (s) M. Neeraj Ku ma r Jain, Adv.
M. Ugra Shan k ar Pr a s a d, Adv.
M. Hrikesh Singh, Adv.
M. T.V. George, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List this matter for final disposal.

(PA WA N KUMA R) (ANAN D SI NG H)
TMAS T ER COUR T MAS T E R



